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Sir,

Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahatl.

Shri Biswajit Chakraborty,
Distnct & Sesstons ludge,
Nagaon.

Station leave permission.

Your letter No.DJN/5663 dated 16.08.2024

No. HC.VII-48/20tt I 3 6 o q lA

JA
Dated Guwahati, the /J August, 2024

Yours faithfully,

s)l -

,RE T R

With reference to the above, I am directed to inform you that you have beengranted station reave permission, with the officiar vehicre, at own cos! from theevening of 22,09.2024 tifl the morning ot 27.oa.2o24. The ncxt senior most Judiciarofficer availabre at the station wirr remain in charge of your Court and office in your absence.
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MemoNo.HC.Vtt-4Bt20ttt gio { lA,dated } Z7_ oE_24

;( me project Manager, Gauhati High Court.
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